
CENTRAL  ADIA IN ISTLATIvE m iur 
BANGALE BENCH 

Second Floor, 
Commercial Complex, 
Indirnagar, 
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Dated: 

APPLICATIN NO:1  06 and 360 to 468 of 1995, 

APPLICANTS:.... Sri.N.Seetharemu and(109) OtherE. 

v/s. 

RESPWDENTS;_ Chief General Manager,Kernateke Telecom Eircle, 
Bangalore six others., 

T. 
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Subject;. •F.rwadj.,j C.PICS of the OrdQr- passedbjr the C'entral Administrative Trit 
—xx-- 

'unal,Baigal r, 
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STAY DER/TER ORDER/ passGd by this Tribtrj in the above fl)entlon.ed PPlication(s) on 16-01-19954  
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CENTRAL ADMINISTRATIVE TRIBUNAL 

	

c) 
BANGALORE BENCH 

ORIGINAL APPLICATION N00,106 & 360 TO 458/95 

MONDAY, THIS THE 16TH DAY OF JANUARY, 1995 

SHRI JUSTICE P.K, SHYAr2SUNDAR .. VICE CHAIRMAN 

SHRI T.V. RAMANAN .. MEMBER (A) 

1. N.  Seetharamu, 
S/o Nara ya naswamy, 
Aged 40 years, 
Technician, S.D.E. Centre, 
Mysore. 

2.N.D. Sundara, 
S/o N.K. Devaiah, 
Aged 36 years, Technician, 
C.T.O., tlysore. 

3. Basavaraju, 
S/o. Nanjappa, 

I Aged 39 years, Technician, 
:S/R U-I, Telephone Exchange, 
Mysore. 

H.C. Shivaana, S/o.  Girlyappa, 
aged 39 years, Technician, 
S/R U-I, Telephone Exchange, Mysore. 

B.L. Subrahmanya, S/o Letö B.S. Lakshmi-
narasimha Jois, aged 48 years, Technical 
Supervisor, S.R. Unit II Telephone 
Exchange, Mysore, 

P. Ramesh, S/o R. Para,neshwaraiah, 
aged 39 years, Technician, O/o Sub- 
Divisional Engineer, Bannimantep Areal  Mysore. 

1.8. Subramanya, S/o D. Basavaiah, 
aged 39 years, Technical Supervisor, 
Telephone Exchange, Mysore. 

8. H. Vedamurthy, S/o tleerashappa, 
aged 46 years, Technical Supervisor, 
Telephone Workshop, 5.0.0. Phones, Mysore. 

91 	
Appaji, S/a. Sannalingappa, 
aged 36 years, T.T.A. Power Room E.108, 
Gokulam, Mysore. 

10. Anto Venny S/o A. Venny, 
aged 44 years, Technician P/A 

; 	E.108.Exge. Gokulam, Mysore. 

1. H.G. Manjunatha Prasad S/o H.V. Godifldiah, 
aged 33 years, T.T.A. O/o A.E. Installation 
Mysore. Applicants 
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12. S.N. Narasimhaewamy, S/o R. Narayana ReD, 
aged 46 years, Technician (a.s.), Suitch 
Room Unit!!, Telephone Exchange, Mysore.'  

:13. M. Nagendraiah, S/c R. Manner Krishnalah, 
V 	

aged 45 years, T.T.A. R.T.T.C. Mysore. 

R.K. ujumdar S/o I(.L. Phijumdar, 
V 	 aged 47 years, Technical Supervisor, 

Cerr/P.C.PI. Telephone &xo Mysore. 

Balesubramanya, S/o B.P. Srinivasa Murthy, 
aged 37 years, Technician SFK, Telephone 
Exchange, Mysore. 

Mohammed Raf'i H. S/o Mohammed Hussein, 
aged 34 years, Technician, Telephone 
Exchange, Nazarbad, Mysore. 

Mohamed Hidayath Ulla S/o K. Phamed Budafl, 
aged 40 years, Technical Supervisor., S.P.K. 
Telephone Exchange, Mysore. 	 V  

¶Jidya Sagar, 5/0  late K.C. Nariawamy, 
aged 50 years Technician, S.R. Unit I, 
Mysore. 

M.R. Sreenivasa, S/u RangaDetty, 
aged 35 years, T.T.A. TMC, Telephone 
Exchange, Ilysore. 

N. Nirmalakumari, Wo R.V. Diwakara, 
aged 33 years, Technician S/R Unit II, 
Telephone Exchange, Mysore. 

B.P1. Jagadeesh Plurthy, S/o Late B. Mylar Rao, 
aad 39 years, Technician, Unit II, Telephone 
Exãharige, Mysore. 

K. Swarna Latha, Id/u N.A. Ravindranath, 
aged 38 years, Technical Supervisor, 
0/0 the D.E. Internal, Mysore. 

P.K. tlijayendra, S/o P.R. Krishna Nurthy,, 
aged 47 years, Technician Telex I/o, 
Telephone Exchange, Mysore. 

K.P. Nanjunde Cowda, S/o Puttananjaiah, 
k/-aged 40 years, Technician, C.T.U., Nysore. 

S. Subbarao, S/o N. Srinivasa Rac, 
aged 53 years, S.T.S. Instructèr, 
R.T.T.C.Kuvempunagar, Mysore. 

P. Shankar, S/o Sri Perumal, 
aged 50 years, R.T.T.C. Mysore. 

N, Kuppu Swamy, S/o Marl, 
aged 48. years, Chief Technical Supervisor, 
0/o Director, R.T.T.C., f9ysore. 	 0*0 Applicants 



-3- 

28. K.R. Presad, S/o K.S. Ramaswemy, 
aged 34 years, T.T.A., Telephone 
Exchange, Mysore. 

V. Copinath, S/o Venkataieh, 
aged 47 years, Technical Supervisor, 
T.D.Telephone Exchange, Mysore. 

P. Shiva Kumar, S/o Prasanna, 
aged 36 years, Technician, 
Telephone Exchange, Mysore. 

31, N.N. Kri8hne lire, S/o late M.S. Nanjareja lire, 
aged 36 years, Technician, Telephone Exchange, 
Mysore.  

N. Mahadeveiah, S/o Subbaiah, 
aged 38 years, Technician, Telex 0/0 
Telephone Exchange, Harding Circle, Mysore. 

N.M. Sheshenna Swamy S/o Bomrnima]aiah, 
aged 37 years, Technician, Telephone 
Exchange, Bannur, Mysore. 

Shivarudraiah, S/o Anafldaiah, 
aged 38 years, Technician, Telephone 
Exchange, Gokulam, Mysore. 

B.N. Gangadhara, S/o B.N. Neele Gowda, 
aged 32 years, Technician, Ifl8tallatiOfl 
E—iOB Exchange, Gokulam, Mysore. 

P. Ramachndra, S/o Puttappa, 
aged 33 years, Technicia InstaliBtion, 
E—IOB Exchange, Mysore. 

37, B.V. L.okesh, S/o B.C. Venkobarao, 
aged 37 years, Tectviician P.R., 
Telephone Exchange, Mysore. 

38. K. Sardapasha, S/o N. Moul.a Sabeb, 
aged 44 years, Technician, 0/0 
S.D.D.P. Nazarbed Mysore. 

40, A. Suresh, S/o L. Ananda ramaish, 
aged 34 years, T.T.A./TTE Balavadi, 
Telephone Exchange, Belawadi, Mysore. 

P.M. Naik, S/o P.J. ealk, 
aged 43 years, S.T.S. Senior Technical 
Supervisor, P.R .Telephone Exchange, Mysore. 

L.T. Rainesh, S/a late L. Thirumalachar, 
aged 41 years, T.T.A. Gokulam Telephone 
Exchange, Mysore. 

S.V. Vedantha Narasimhan, S/o S. 'Jenugopal, 
aged 34 years, t.T.A. Kollegal Telephone 
Exchange, Mysore. 

B.S. Shivamadevappa, S/o K. Shivaieh,1 
aged 36 years, Technician/S.D.E.T. 
Telephone Exchange, Kollegal, Mysore. Applicants 
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G.S. Doreswamy,  S/o  Siddanayara, 
aged 36 years, Technician, Switch Room II. 
Telephone Exchange, Mysore. 

B. Govinda Setty, S/o U. Begur Setty, 
aged 44 years, Tehaphone Exchange, Plysore, 

S. Rangaiah, S/o Sannarangaiah, 
aged 54 years, Technical Supervisor, 
C—DOT, Exchange, Mysore. 

8. S. Manjula, S/o S.N. Badarinarayan, 
aged 34 years, Technician, Telephone 
Exchange, Mysore. 

N. Prabhakar, S/o late K. Narasimhulu, 
aged 37 years, Technician, Telephone 
Exchange, Kadakola, Mysore. 

Srinivasa Murthy S/o Ramanath Prasad, 
Technical Supervisor, P.R. Telephone 
Exchange, Mysore. 

5. S.R. Srjnjvasan S/o S.T. Ramaswamy, 
aged 38 years, T.T.A., 0/c S.D.E.Central, 
Ilysore, 

K.G. Raju, S/o Ganganna, 
aged 47 years, TCHS. S-0.E. 
External JLP. Mysore. 

C.S. Venkateshan S/o C.V. Srinivasan, 
aged 42 years, T.T.A.S.F.K. Tel.Exg. 
Mysore. 

S.G. tlenkatesh, S/o late S.H. Gufldu Rao, 
aged 46 years, Senior Technical Supervisor, 
S/R UI. Telephone,Exchange, Mysore. 

5. N. LingaRaju, S/o K. Nanjaiah, 
aged 48 years, I.S.O. S.R. Unit I. 
Telephone Exchange, Mysore. 

N. Subratinanya, S/c Madaiah, 
aged 46 years, T.T.A. 0/0 the S.D.E. 
Buildings, D.E.(Cnternal), f9yeore. 

S.  Nagesha, S/o Shivanna, 
aged 40 years, Technician, Telephone 
Exchnge Tiptur. 

5. S.K. Manjurekhar, S/o H.S. Krishna Murthy, 
aged 36 years, Technician, Telephone 
Exchange, Tiptur. 

59. N. Krishna Murthy, S/o Ningappa, 
aged 33 years, Technical Assistant, 
Telephone Exchange, Tiptur. 	 ... 	Applicants 
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60. H.K. Lakshmana, S/o H.R. Kariyappa, 
W 	 aged 36 years, Technician, Telephone 

Exchange, Hu].iyar. 

61, B.S. Shankarappa, S/o Siddegowcta, 
aged 41 years,Techniciari, Telephone 
Exchange, Tipbur. 

T.P. Nijalingappa, S/o T.S. Panchaksharéiah, 
aged 35 years, T.T.A. 0/0 A.E. C.DOT.II, 
Tiimkur Exchange. 

H.R. Rainachandra, S/o L. Ranganna, 
aged 40 years, Technician, Trunk Exchange, 
Tumkur. 

K.V.N. Gupta, S/o K.V. Ratnam, 
aged 49 years, T.T.A. Telephone Exchange, 
Gubbi, Tumkur. 

65, P1.G. Prakash 5/0 N. Gangadhareshetty, 
aged 35 years, T.T.A. Telephone Exchange, 
Turuvekere, Tumkur Dist. 

66. T.R. Basavarajeppa, S/o 0. Rudrappa, 
aged 33 years, T.T.A., 0/o S.D.O. Phones, Tumkur. 

S.  Putteerappa S/o Sannamudda Goida, 
aged 38 years, Technician, 0/c SOOT, Tumkur. 

P. Ekbal, S/o M.M. Khaleel, 
aged 38years, Technician, Telephone 
Exchange, Kunigal, Tumkur Dist. 

D.S. Shivananda S/o Siddappa, 
aged 32 years, T.T.A. Telephone Exchange, 
Kunigal, Tumkur Dist. 

Raviadra S. Kulkarni, S/o Sheshagiri Rac, 
aged 38 years, Technician, 0/0 The S.D.O.T., 
Tumkur. 

S. Revanna, S/o Siddamallappa, 
aged 35 years, T.T.A. Telephone Exge., 
Madhugiri, Tumkur Dist* 

H.R. Suresha, S/o H.V. Ramachandra Rao, 
aged 38 years, Technician, 0/c S.D.0 Phones, Tumkur. 

0. Somashekaraiah, S/o Doddaueerappa, aged 41 years, 
Technician, C—OCT. Telephone Exge. Tumkur. 

B.C. Nagaraju, S/o Chikkanna, aged 31 years, 
Telephone Exchange, Gubbi, Tumkur Dist. 

J.M. Aanappa Rae, S/o J. Plurthy Rae, 
aged 35 years, Technician, Turuvekere, Tumkur Dist. 

G.N. Raju, S/o K.C. Govindashetty, 
aged 39 years, Technician, Telephone 
Exchange, Pavegade, Tumkur Dist. 	... 	Applicants 
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( 
anumanta Reya,S/c Nareseeyappa, 

9 	 aged 31 years, Technician, 	 S 
Telephone Exchange, Pavagede. 

78. H.C. Sreedhara Murthy, S/oH.N. Chikkenna, 
aged 32 years, T.T.A. Telephone Exchange,: 
Hirehally, Tumkur Dist. 

9. V. Narayanaiah, S/c tlenkataramappa, 
aged 49 years, T.T.A. Telephone Exchange, 
Koratagere, Tumkur Dist, 

Nagareju, S/c  Hobalaiah, 
aged 34 years, Technician, 
Telephone Exchange, Korategere, 
Tumkur Dist. 

R, Pandappa, S/c Yemme Rengappa, 
aged 39 years, Technician, 
Telephone Exchange, Sirs, Tumkur Dist. 

2. T.N. Nagendra Rac, S/c T. Nageraje Rae, 
aged 39 years, Technician, C—DOT Exchange, 
Tumkur. 

N. Kulasekaran, S/a Nuniswamy, 
aged 56 years, Technical Supervisor, 
C—DOT Exchange, Tumkur. 

Lakshminaraseppe, S/c Ugranarasappa, 
aged 35 years, Technician, 
C—DOT Exchange, Tumkur. 

H.B. Aewathanarayena S/c C. BettaswamyCowda, 
aged 36 years, Technician, C—DOT Exchange:, 
Tumkur. 

86.H.3. Iridiranima, D/o H.N. Janardhari, 
Technician, C—DOT Exchange, Tumkur. 

87. M.A. Narayana Murthy, S/a N.N. Anantharamiah, 
aged 34 years, T.T.A. Telephone Exchange, 
Mandya District. 

8. Suvàrnamurthy, S/c Narasimha Murthy, 
aged 35 years, Technician, Telephone 
Exchange, Nandya. 

89. Usha Anil, w/o N. Anil Kumar, 
aged 34 years, Technician, u/c SDE(P) I/D, 
Ilafldya. 

90, 9.S. Shashikala, li/c S. Rarnesh, 
aged 34 years, Technician, 

h 	0/c SDE(P) I/O, Nandya. 

M.D. Chandrappa, S/c Deve Cowda, 
aged 35 years, T.T.A. Telephone Exchange, 
Srirangapatna, Mandys District. 

S. Siddaiah, S/o Siddaiah, 
aged 34 years, Technician, Telephone 
Exchange, Shivally, •Pndya  District. 	... 	Applicants 
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Jayereju, S/o. Hombalaiah, 
aged 39 years, Technician, 
Telephone Exchange, Keragodu, 
Mandya Dist. 

6.Channaiah, S,o Canda Betty, 
aged 47 years, T.T.A. Telephone 
Exchange, Nagarnangala, Mandya Dist. 

Gopala Gowda, S/o Chenne Gouda, 
Aged 41 years, T.T.A., Telephone 
Exchange, Pandavapura, Mandya Dist. 

S.N. Subbanna,  S/o K.N. Nagaraj, 
aged 35 years, Technician, Cross Bar S/R. 
o/o SDE(P) I/D. Mandya. 

N. Balarajamurthy, S/o Nagappa, 
aged 41 years, Technician, Telephone 
Exchange, K.l9.Ooddy, Naddur, Mandya Dist. 

C.S. Gayathri S. Raghavendra Rae, 
aged 36 years, Technician, 0/0 AE(P) 
Cross Bar Indoor Exchange, Mandya. 

Nanjundaswamy, S/o Komaraiah, 
aged 38 years, T.T.A. 0/c S.D.E. Phones, 
Mandya. 

iOQ.R. Vibhakara Reddy, S/o K. Ranga Reddy, 
aged 37 years, Technician, 0/0 S.D.E. 
Phones, Outdoor, Mandya. 

101.IJenkatasubbaiah V. S/o C.S. ¶Jenketachalaiah, 
aged36 years, Technician, 0/c S.D.E.P. Mandya. 

102.S. Gopala Krishna Prasad, S/o H. Shankar Prasad, 
aged 38 years, Technician, 0/0 S.D.E.(I/D), 
Telephone Exchange, Mandya. 

103.S.V.LakshlTiinarayana 9  S/o S. Venkatagiri, 
aged 35 years, T.T.A. O/o SDE(P) I/O. Mandya. 

104.H.R.Nagendra, S/o H.N.Raghavendra Rae, 
aged 34 years, T.T.A. 0/c S.D.E.(P), I/O, Mandya. 

105.K. Ramegowde, S/o Kari Gowda, 
aged 47 years, Technical Supervisor, 
0/c SDE(P) I/O Mandya. 

106.8. Mohan, S/o Ba1sundara, 
aged 33 years, T.T.A., Telephone 
Exchange, Srirangapatna, Mandya 8ist. 

107K.C. Prakash, S/o Channa Bovi, 
aged 50 years, T.T.A. Telephone 
Exchange, Maddur, Mandya Dist. ... A pplic ants 
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Manjunatha Kutnar, S/o Venkataramariaiah, 
aged 35 years, Technician, Telephone 
Exchange, K.R.Pet, flandya Diet. 

R.K. Dakshiyini, S/o M.S. Venkateshmurthy, 
Technical Supervisor, aged 42 years, 
SOEP I/D Mandya. 

P1. Jayaraj, S/o Mosef, 
aged 48 years, Senior Telecom 
Technical Supervisor, Indian Cross Bar 
Exchange, Ashoknagar, Mandya. 	.J. 

(by Advocate Shri P1.8, Nargund) 

Vs. 

Ia The Chief General Manager, Karnataka, 
Telecommunication Circle, Ulsoor, Bangalore. 

Applicants 

S 

The General Manager, Telephones, 
Mysore,Dist. Mysore. 

Telephone District Manager, 
Tumkur,Dist. Tumkur 

Telephone District Engineer , 
1J.V.Road1  Mandya, Dist, Mandya. 

50 Union of India represented by its Secretay, 
Telecom Department, Sanchar Bhavan, New Delhi. 

The Chairman, Telecom Comission, 
Sanchar Bhavan, New Delhi. 

Secretary  to the Department of Persbnnel, 
Public Grievances and Training, Govt. of 
India, (Dept. of Personnel &Training), New Delhi. .. Respondents 

(By Advocate Shri G. Shanthappa, 
Addl. Central Govt. St9. Counel) 

ORDER 

Shri Justice P.K. Shyamsundar, Vice Chairman: 

We have heard both sides. The question for consideration 

herein is whether all these applicants numbering 110 are entitled 

to same benefits as was granted by this Tribunal in O.A. No.156/1992, 

disposed of on 6.3.1993. 

- 	 - 



It is urged by both aides that the position is similar 

to what was dealt with in the aforesaid 0.Ao and therefore it 

becomes apparent that we have to 8imply act in terms of what was 

done in the aforesaid O.A. Following the said 0.A., we now pass 

the following order. 

Respondents are directed to count the period of training 

undergone by the applicants as duty for the purpose of granting 

increments notionally and to extend the actual benefit of increment 

from 1.10.1990 onwards. The financial benefits flowing therefrom 

shall be extended and be made available to the applicants within 

three months from the date of receipt of a copy of this order. 

We take this opportunity of directing the departmentto 

make similar order in all such cases which are to be regulated in 

terms of this order. It is unnecessary for everybody to come to 

the Court for relief. In fact, it is observed by the Supreme Court 

in the case of Inder Pal Yadav Vs. Union of India, reported in 

1985 SCC(L&S) 526, that the rights of the parties are to be regulated 

in accordance with the rights so settled. We do hope, this will be 

the last set of litigation in which we are asked to adjudicate. 

ç r 

A I 

( r.v. RAMANAN ) 

UJ- 	
ER (A) 

ctOfl 

 

OfficC  

Cefltra 
BCflgaOTS 

BeflCSP. 

BeIng8tOM  

(P.K.SHYAUNDAR) 
IICE CHAIRMAN 
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Date 	 Office Notes 	 I 	 Orders of Tribunal 

- 
PKS(vc)/rvR(r) 

02.06.95 

Heard. Time to comply by three more 

1 months from the date of this order. 

- 
PIEMBER(A) 	 VICE CHAIRP1N 

vJ;ff 

\ 
.pt.. 

Central Admini rative Tribunpi 

lengalore Santh 
anlor• 
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LCiiJ4 tt €Lo R t&c4i 
Date j 	. 	' 	;Off i66 Notes r I 	 Orders of Tribunal 

Pl(UV)JVR(MA) 

8.9.95 

Heard both sides. iMe 

find no reasons to extend further 

time to Covsrnmat f or coipliace 

of the directions of the Tribunal 

given\in 0.A.Nos.106/95 &360 to 

468/95 disposed of ion 16.1.95. 
We notjce sufficient time has 

already been granted and 'no grounds 
have now been made out for further 

extension of time. PI.A.No.376/95 

hereby rejected. 

The Standing Counsel asks 
leave on bihaif of the Oartment 

to defer payment of the financial 
benefits flowing from our order 
till the matter is Li nail)' 

resolved. We are not able to 

decipher what final solution the 
Department is going to offer. Our 
order is final unless it is set 

aside by a superior court. We see 
no reason why the officials should 
not get the benefit of our orders 

in terms of money. Whatever 



Date Orders of iribunal 

ii 	..-.. 

S.  

financial ban.? its are due, 

the Deprtmsnt  should arrange 

to pay, the seas without any 

further delay. In the light 

of the above  order, PLA.No.377/95 

in 0.A.Nos.106/95.& 360 tOG 

4_68/98 shall stand i.jectsd. 
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CB4TRAL AiDM]N ISTRATIVE TRIBLNAL 

BPNGALE BCH 

• 	
Second Floor, 
Commercial Complex, - 

- 	 Indir.enagar, - 
Contem2t Petition  N..82 of 1995 jn BPNGALCE - 560 030. 
nnn an anon Se flee ease 

APPL1CATIcNNO.. lO6and36Oto468of 1995.-L< 

APPLI ITS: L8haneswaDy, 

:, 

REJkNDTS: Sri.J.Ranuj,n,Chief Gonoral Manager, 

.. 	• 	 Toi.com,Bangalore. 	 • 

To 	 . 	 1 

Sri'.K.V.Suryanarayanaiah,Advocate, 
No.HL-587, Fort Area,Krishnarajapuram, 

Bangaloro-560 036. 	- 

2. 	Sri.M.VasudovaRao,Addl.C.G.S.C. 
High Court Bldg,Bangalóre-560 001. 	 . 

. 	
. 	 •,-•••.;• 	 • 	•• 	 . 	• 	 -• 	• 	

--.• 

.2 	 4- 

• 	 - 	- 	 • 	 ••t• 	 •• 	 •• 

-• 	-• 	
. 	 .. 	 '. •. 

.- 	 • 	 .• 	• 	• 	 -• 	-- 

- 	 - 	 -. 	 - 	 ,J• 	 -. 	-• 	 .. 
- 	

• 	 • 	 ••• 	. 	- 	. 

Subject.- F.rwarding copies of the Orders passed by the 
Central Mministrative 'Tribunal,Bangalore-38 1  

- 	 ( I 	 - 	 • 	 •- 	 - 	'• /•• 	- 	•-• 	 • 

Please find enclosed hdrw1th a copy of the Order! 

SayOr4er/IntGr1m Order, passe 'by this Tribunal in the above 

: mentioned 	ation pplic(s) ton. 	1O-'1995. 	• 	• - 

8 	 •• 	- •. 
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CEN*RAL ADMINISTRATIVE TR ID U?L 
BANGALORE BENCH, BANGALORE 

CONTEMPT PETITION NO.89/1995 IN 
0.A.NOS.106 & 360 TO 468/95 

MONDAY THIS THE THIRIETH DAY OF OCTOBER 1995 

'. JUSTICE P.K. SHYAMSUNDAR 

MR. T\1. RAMANAN 
S 	 L 

M. Bhuvaneswary, 
Aged 37 years, 
Technician 
0/0 DET(QA5, HTL Complex, 
Madras 

( By Advocate Shri K.V. ) 
Suryanarayanaiah 

V. 

VICE CHAIRMAN 

PiE MB ER (A ) 

Applicant 

J. Ramanujam, 
Chief General Manager(Telecom), 
Karnataka Circle, 
Bangalore 	 . 	Respondent 

( By.Addl.Central Govt. Standing.) 
Counsel Shri M.V. Rab 

ORDER 

MR.JUSTICE P.K.'SHYAMSUNDAR, VICE CHAIRMAN 

Heard Shri K.V. Surayanarayanaiah, 

learned counsel for the applicant and Shri M.V. 

Rao, learned Standing Counsel who took serious 

objection to the tenability of the contempt 

petition pointing out that the applicant who is 

now working in Madras cannot file a contempt 

petition before this Bench and complain of non—

implementation of a judgment of this Tribunal in 

O.A..Noa.106 & 360 to 468/1995 dated 16.1.1995. 
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The cbntroversy herein is that the period 

spent by the applicant on training be reckoned 

as spent on duty and following such rekon1ng, 

the financial benefits flowing there?rm 

should be made available to the applicant. 

Lie are told t-hat the foregoing' is the purport 

of the ea?lier decision of the Tribunal and 

in the case of Elias7 Ahmed & Ors v. Unlion of 

India & Ors (tJ.A.Nós.451 & 548/91 da1ted i 29.12.92) 

te Full Bench of this Tribunal said that the 

Dpartment should take care to ensure L'at all 

persons are treated alike in that all the 

employees of the Department similarly situated 

should be dealt with in like fashion and all 

the benefits flowing therefrom should e' made 

available to everyone who need not be dr:iven to 

ihitjate separate proceedings and that instead 

of filing O.A., the suffering employees may 

initiate contempt proceedings. . Accord.ngly, 

the applicant herein has initiated this contempt 

proceeding and asked us to take action for not 

treatIng the period spent by her on training 

period spent on duty which appears to be the 

-' 	settled position in law. The learned Standing 

Counsel says that it could be done provided the 

applicant makes an application at Madras where 

the applicant is now working. Besides o,,  it is 

said that the C..C.N.. Quality Assurance who is 

authorised to look into these complaints should 

have been made a party and that applicant could 
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have made a representation to that authority 

in which event in all probability she could have 

had her grievance redressed. We are not 

inclined to take any serious note of the 

submissions made by the learned Standing Counsel. 

The ¶pplicant is said to be presently working 

in PIadü on deutation but is still borne on 

the cadre of CM TelecomOiStrict, Bangalore, 

<arnataka. If that be the position, she can certainly 

make an application before us,•  She can also 

without any exception mae an application before 

the fadras Benqh but that does not take away 

our jurisdiction in the matter. It cannot be 

said that we do not have any control over the 

subject matter in this controversy. 

2. 	Be that as it may, we do not wish to 

go into all these needless buffeting about an 

empl6yeewhoclai5 parity in the matter of 

treatment of reckoning her service spent on 

training as spent on duty. Whether it is here 
-- .- 

or in Padras, the oubcoe would be that she 
':<t ( 	•••• 

culd be entitled to all the benefits. Lie do tj  
UJ 

not propose to initiate proceedings .for 

:contempt as sought for by the applicantinstead 

,' we direct CCM, Krnataka Circle, Bangalore, 

to look into the grievance of the applicant and 

1 

	

	remedy it in accordance with law. We direct 

the CCM to take necessary action within three 

months from the date of receipt of a copy of 

this order. The CGM will take notice of the 
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decision of the Tribunal in C.As. referred 

to b1e and act according to the directions 

therein.'Uith these ob,ervations, this contempt 

petition stands disposed of with no order as 

to costs, 

e 
ME1BER(A) 	 VICE CHAIRMAN 

ua 	

A ittiveTr1b.l 
Bangalore BencI 

Bangajor 


